
Sl.

No.
Date of 
receipt

Amount claimed
Total amount of 
claim admitted

Amount of claim 
for the period of 
twenty-four 
months 
preceding the 

Nature 
of 
claim

% share 
in total 
amount 
of claims 
admitted

1
Harkaman 
Tamang

N.A 28/12/2017         2,57,68,828.00                           -   N.A N.A 0% 0 N.A             2,57,68,828.00 0
no claim received during liquidation and claim 

submitted during CIRP is in wrong format. And not 
accepted during CIRP

2 Sunil Thapa N.A 27/12/2017         4,95,44,567.00                           -   N.A N.A 0% 0 N.A             4,95,44,567.00 0
no claim received during liquidation and claim 

submitted during CIRP is in wrong format. And not 
accepted during CIRP

 ₹     7,53,13,395.00  ₹                       -               7,53,13,395.00 0

Annexure-4

Name of the corporate debtor: M/S. DOOTERIAH & KALEJ VALLEY TEA ESTATES PRIVATE LIMITED; Date of commencement of liquidation: 17/10/2025;List of stakeholders as on: 06/02/2026

List of operational creditors (Workmen)
(Amount in ₹)

Amount 
of any 
mutual 
dues, that 
may be 
set off

Amount of claim 
rejected

Amount 
of claim 
under 

verificati
on

Remarks, if any

Name of 
authorised 
representative, 
if any

Name of 
workman

Details of claim received Details of claim admitted
Amount 
of 
contingen
t claim


